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lying pending with the Union Government for approval, State- 
wise, Location-wise; and

(b) the time by which approval is likely to be granted 
to them?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT 
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR. 
MURLI MANOHAR JOSHI): (a) The details of the proposals 
received in Kendriya Vidhalaya Sangathan from sponsoring 
agencies for opening of Vidyalayas are given in the Statement 
attached.

(b) Kendriya Vidyalayas are opend keeping in view the 
aviability of physical facilities fulfilment of the approved terms 
and conditions by the sponsoring agencies and availability of 
funds. Due to financial constraint new Kendriya Vidyalayas are 
not being opened at present.

Statement

State-wise list of proposals pending for opening of 

New Kendriya Vidyalayas
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Maharashtra
14. Bhatkoper 

Manipur 
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1
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01. Assam

1. Dibrugarh

2 17. Ambassa

18. Salbagam
2. Sibsagar 24. U.P. 3

02. Andhra Pradesh 1 19. Roorkee
3. CISF Hakimpet

20. ITBP Gaucher
03. Arunachal Pradesh Nil
04. Bihar

21. Muzzafamagar
3

4. BRC Danapur 25. West Bengal 3

5. Forbasganj, Araria 22. Bolpur

6. Sahebganj 23. Durgapur

05. Gujarat Nil 24. Nadia
06. Goa Nil 26. Union Territory 1
07. Haryana 1 25. Vasant Kunj (Delhi)

7. Kosli
Total ‘ 2508. Himachal Pradesh Nil

09. Jammu & Kashmir 2 [Translation]

8. Samba ICDS
9. Garhi, Vidhanpur 2980. SHRI RAMPAL SINGH:

10. Kerala
10. Kanhangad
11. Waddakkamcheny

2
SHRI BACHI SINGH RAWAT 'BACHDA': 

SHRIMATI JAYANTI PATNAIK:

11. Karnataka 2 Will the Minister of HUMAN RESOURCE

12, Gadag DEVELOPMENT be pleased to state:

13. Uttar Kannada (a) whether the Government have expanded the

12. Madhya Pradesh Nil Integrated Children Development Schemes (ICDS) in vartous 
States:
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so, the detaWs thereol, S\a\e^’»e;

(c) the Anganbadi centres set up under ICDS In those
States;

(c) whether there is any special provision for the
Anganbadi schools/projects being run In the hilly areas;

(e) If so. details thereof; and

(f) the steps taken for the effective Implementation of 
ICDS in the country?

THE MINISTER OF HUMAN RESOURCE DEVELOPMENT 
AND MINISTER OF SCIENCE AND TECHNOLOGY (DR. 
MURLI MANOHAR JOSHI): (a) Yes, Sir. The Gtovemment 
has operationalised 4,200 projects under Integrated Child 
Development Services (ICDS) Scheme in the Community 
Development Blocks and Major Urban Slums in States and 
Unton Territories.

(b) and (c) The State>wlse details of ICDS Projects and 
AnganwadI Centres are attached.

(d) and (e) AnganwadI Centres in Tribal and Rural areas 
are sancttoned on the basis of populatton of 700 to 1000. 
However, in hilly and desert areas AnganwadI Centres are 
sancttoned In small villages and hamlets having a populatton 
of even 300 only.

(f) Effective monitoring system of the implementatton Is in­
built under the ICDS Scheme. At the Central level the 
Monitoring Cell of ICDS regularly monitors the Implementatton 
of ICDS scheme through Monthly Progress Reports and 
Quarterly Progress Reports received from the Projects. The 
District Cell and the Head Quarter Cell In the States/Unton 
Tenltories regulariy monitor the implementatton of the ICDS 
Scheme. Apart from this, regular visits are made by the 
officers of Central and State Governments to monitor the 
Implementatton of the Scheme.

Statement

SI.
No.

Name of State/
UT

No. of Operattonal 
ICDS Projects

Number of 
AnganwadI 

Centres

1 2 3 4

1. Andhra Pradesh 237 34764
2. Arunachal Pradesh 45 3341
3. Assam 83 12795
4. Bihar 323 42975
5. Goa 11 1334
6. Gujarat 227 38897
7. Haryana 114 13977
8. Himachal Pradesh 72 8935

9. Jammu & Kashmir 113 12116

1 2 3 4

10. Kamataka 185 39100

11. Kerala 120 20123

12. Madhya Pradesh 335 41879

13. Maharashtra 274 49571

14. Manipur 32 4015

15. Meghalaya 30 2438

16. Mizoram , 21 1487

17. Nagaland 35 3066

18. Orissa 279 31364

19. Punjab 90 11971

20. Rajasthan 194 29006

21. Sikkim 5 620

22. Tamil Nadu 432 55263

23. Tripura 23 3429

24. Uttar Pradesh 580 76236

25. West Bengal 294 47861

26. A&N Islands 5 429

27. Chandigarh 3 341

28. Delhi 29 4099

29. Dadra & Nagar Haveli 1 152

30. Daman & DIu 2 95

31. Lakshadweep 1 73

32. Pondicheny 5 819

Total 4200 592571

Private Educational Institutes

2981. SHRI BACHI SINGH RAWAT ‘BACHDA’: Will the 
Minister of HUMAN RESOURCE DEVELOPMENT be pleased 
to state:

(a) whether the Government have allowed private 
IndK l̂duals/instltutes to open Job-oriented higher educattonal 
Institutes (Techntoal/Non.Techntoal) In various States of the 
country;

(b) If so, the details thereof Statewise and Discipline- 
wise;

(c) whether Govemment of Uttar Pradesh has accorded 
permlsston to the private Indivkiuals to open engineering and 
medtoal colleges at certain places during the years 1996-97 
and 1997-98; and

(d) If so. the details thereof?


